
 
 

(2023-24)”pertaining to the Ministry of Coal;  
 (viii) Forty-fourth  Report (Seventeenth Lok Sabha) on Action Taken by the 

Government on the Observations/Recommendations contained in the 
Thirty-ninth Report (Seventeenth Lok Sabha) on “Demands for Grants 
(2023-24)”pertaining to the Ministry of Mines; and 

 (ix) Forty-fifth Report (Seventeenth Lok Sabha) on Action Taken by the 
Government on the Observations/ Recommendations contained in the 
Fortieth  Report (Seventeenth  Lok Sabha) on “Demands for Grants 
(2023-24)” pertaining to the Ministry of Steel. 

  
                                                           

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 
COMMITTEE ON CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

 
Ǜीमती रंजीत रंजन (छǄीसगढ़): महोदय, मȅ िवभाग-सबंिंधत उपभोƪा मामले, खाǏ और 
सावर्जिनक िवतरण सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित 
(अंगेर्जी तथा िंहदी मȂ) सभा पटल पर रखती हंू :- 
 
(i) Fifth Report of on ‘Demands for Grants (2024-25)’ of the Ministry of Consumer 

Affairs, Food and Public Distribution (Department of Consumer Affairs); and 
(ii) Sixth Report on ‘Demands for Grants (2024-25)’ of the Ministry of Consumer 

Affairs, Food and Public Distribution (Department of Food and Public 
Distribution). 

 

 
REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 

COMMITTEE ON LABOUR, TEXTILES AND SKILL DEVELOPMENT 
 

Ǜी नरेश बंसल (उǄराखंड): महोदय, मȅ िवभाग-सबंिंधत Ǜम, वÎतर् और कौशल िवकास सबंधंी 
ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्जी तथा िंहदी मȂ) सभा 
पटल पर रखता हंू :- 
 
(i)   First Report on ‘Demands for Grants (2024-25)’ of the Ministry of Labour &  

Employment; 
(ii)  Second Report on ‘Demands for Grants (2024-25)’ of the Ministry of Textiles; 

and 
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(iii) Third Report on ‘Demands for Grants (2024-25)’ of the Ministry of Skill 
Development & Entrepreneurship.    

 

LEAVE OF ABSENCE 
 

MR. CHAIRMAN:   Hon. Members, I have to inform that a communication has been 
received from hon. Member, Shri Shibu Soren, stating that he is unable to attend the 
sittings of the current (266th) Session of the Rajya Sabha from 25th November to 20th 
December 2024 on medical grounds.  

Does he have the permission of the House for remaining absent from 25th 
November to 20th December 2024 during the current (266th) Session of the Rajya 
Sabha?  
 

(No hon. Member dissented) 
 

MR. CHAIRMAN: Permission to remain absent is granted. We wish him a speedy 
recovery.  

 
 

OBSERVATIONS BY THE CHAIR 
 

MR. CHAIRMAN:  Hon. Members, I have received two notices under Rule 267. As the 
House has already decided that these two days will be devoted for discussion on the 
Constitution, I appeal to the hon. Members not to press them.  
 
DR. JOHN BRITTAS: I withdraw my notice, Sir.  
 
MR. CHAIRMAN: Thank you! Hon. Members, today we commence a two-day 
commemoration of a defining moment in our nation's history, the 75th Anniversary of 
our Constitution's adoption on 26 November 1949. This milestone invites us not to just 
celebrate, but to deeply reflect on our journey and chart our path forward.  

This Constitution has been the bedrock of the world's largest democracy, 
testament to the profound wisdom of its architects and the resilience of our 
democratic spirit.  

Let our deliberations in this House, over the next two days, reflect the 
gravity of this occasion. May our discussions strengthen the bond between our 
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